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ORDER

Per Sanjay Garg, Judicial Member:

The present appeal has been preferred by the assessee against
the order dated 29.08.2018 of the Commissioner of Income
Tax(Appeals), Ranchi [hereinafter referred to as ‘CIT(A)’] passed u/s

250 of the Income Tax Act (hereinafter referred to as the ‘Act’).

2. At the outset, the 1d. Counsel for the assessee has submitted
that the grounds/issues raised by the assessee in this appeal are not
arising out of the order of the CIT(A). He, therefore, has submitted that
he may be allowed to withdraw the present appeal, however, subject to
the condition that the withdrawal of this appeal will not have any
bearing on any other issue/ground raised by the assessee in his

appeal for any other assessment year.
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3. In view of the above, the appeal of the assessee is accordingly
dismissed as withdrawn. It is held that the dismissal of the present
appeal will not have any bearing on any appeal of the assessee for any

other assessment year.

4. In the result, the appeal of the assessee is dismissed as

withdrawn.

Kolkata, the 28t April, 2023.

Sd/- Sd/-
[Rajesh Kumar] [Sanjay Garg]
Accountant Member Judicial Member

Dated: .04.2023.
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